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PUNJAB \TII}HAN SABHA SECRETARIAI
(LEGISLATION BRANCH)

No. 26-RL-2020r--Llq--S--

A copy of the Ptrnjab Clinical Establishments (Registration &

Regulation) Ordinance, 2020. (Punjab Ordinance No.2 of 2020) promulgated by

the Governor since the prorogation of the last Session of the Punjab Vidhan Sabha

is sent herewith as required under rule 144(1) of the Rules of Procedure and

Conduct of Business in the Punjab Vidhan Sabha (Punjab Legislative Assembly).

2. The said Ordinance will be laid before the Punjab Vidhan

Sabha during its Twelfth Session, 202A.

J . Thrs Ordinance shall cease to operate at the expiration of six

weeks from the re-assembly of the Punjab Vidhan Sabha or if before the

expiration of that period a resolution disapproving the same is passed by the Sabha

under Articte 213 {2)ta) of the Constitution of India.

4. Within this period of six weeks, any Member may after giving

three days' natice to the Secretary move a resolution disapproving of the said

Ordinance.

CHANDIGARII:
TIIE 27rH AUGUST' 2020.

To

SHASHI LAKIIANPAL MISIIRA,
SECRETARY.

All Members af the Puniab Vidhan Sabhu-

No. 26-RL-2020/_l_?-?_bL-, dated Chandigarh, the 27th August,2Da0

Copy forwarded to the Additional Chief Secretary to Government,
punjab, Department of Health and Family Welfare, Chandigarh with reference to

his 
" 

Deparimenfs letters No. nfi3l2}1]5-qfnSfiZZZ, dated 26.8.2020 for

information.
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SUPERTNTENDENT,

for SECRETARY.
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